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 Title:  Need  to  conduct  a  C.B.I.  inquiry  into  the  free  of  cost  excess  spectrum  allotted  to  private  G.S.M.  operators.

 PROF.  RAM  GOPAL  YADAV  (SAMBHAL):  Private  G.S.M.  operators  (Airtel,  Vodafone  &  1068)  have  been  given  spectrum  free

 of  cost  in  excess  of  their  licence  entitlement  and  in  aggregate  they  have  hoarded  over  50  MHz  of  spectrum  across  different

 circle.  The  players  are  trying  to  prevent  the  entry  of  new  players  in  the  G.S.M.  segment  by  cartelization  and  indulging  in

 anti-consumer  activities  by  increasing  tariff.  Government  has  been  losing  several  crores  of  rupees  because  these  player
 have  formed  a  cartel.  These  players  should  be  immediately  compelled  to  surrender  the  excess  spectrum.

 C.B.I,  enquiry  into  the  allotment  of  excess  spectrum  may  be  instituted  immediately.


